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K Ramakuma for the applicant. 

nr Ajit Narayarian. ACGSC for respwldent8 by proy(i'ir iziahna 
• 	. 	. 	. 	 . 	Kumar) 
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th* 1ened. counsel ,:fortha respondents undert3kss 

to flie coun.tcr, afbftr avit. withtn53 weeks with copy to 

t.h dconsel førth'•app1Laant uho may fLie rejoinder, 

i.f any , wtnn I tiaektheroa?ter 

Last foil , ,final hearing berore E?wision Bench an 

5.4.1. 	nce the sxminatLofl is to be held zn 1ay, 91 

thequestiofl ? granting inteLrn eliet at,thistgo 
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Mr M Rafflachand.ran Ni. ror applicant 
1I tflniraj.! 	iaspoants(th.xy). 	S 	S  

ThG aath ed cOuflsel for the .ràpondnta undertakes 
to f i la couritar aPdavit within 10 days with a copy to the 
8.pp3icanb, who may file rojotnder, LP afly. wthLn..a week 
therea ?tei. 

•ti.st Por 1?thal hering an 22.491 	• 
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Mr. Ajit Naraynan ACGSC for the rep'ndents - 

The respondents were given time to file counter 

affidavits When the Case was taken up td for, fina1 

hearihg the respndonts have not filed counter affidavit. 

They Seek more time . Counter affidaivit is to be fied 

withi4 • one month with a copy to the applicant who ,  may file 

rej ainder if any within two weeks therc•after. List for 

final hearing on 24.6.91. 
Copy of the order be given to counsel or respondent 

byhand. 	
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Mr. V R Ramachandran Nair for the applicant 

Mr. Ajith Narayanan for respondents 

The learned 

time to file coun 

within four weeks 

the applicant who 
weeks thereafter. 

13.8.91  

counsel for the respondents seeks some 

er affidavit and undertakes to do- so 

with a cow to -the learned counsel for 

may ffle rejoinder if any within two 

List for final hearing on 13.8.91. 
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Mr.Ramachandran Nair_for applicait. 
Mr.Ajith Narayanan.?CGSC 

The learned counsel for the respondents wishes 

to £ ile counter affidavit. He may do so within four week 

Lth a copy to the learned counsel for the applicant who 

may f ile zjoinder if any within one week thereafter. 

A~lz 

List for final hearing on 7.10.91. 

13 9 8.91 

VK & ND 

None for the applicant 

Mr. Ajith Narayanan for respondents 

Respondents have not filed reply. Repl 

is to be filed within three weeks with a copy 
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to the -learned counsel for the applicit who 

may file rejoinder if any within one week 

thereafter. List for final hearing on 

12.11.91.  XW 
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7.10.91 

N? N 

The learned counsel for the respondents submits tt 
O.A..s listed from Si. No. 14 to 39 in today's cause list whk 
the prosent application they propose to file a corn mn reply. 
they seek 3 weeks time. We grant 3 weeks time to file and 
for the applicant to file rejoinder, If any, thereafter on t 
of the copy of the reply. 

In tht 
Includes 
For this 
O weeks 

receipt 

CT 

Let this case be listed for oonplotIon of 
lstrar on 17/12/91. 
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Both sides present. 

Counsel for respondents submits that 

a joint counter aidavit will be riled in all 

these cases within 3 weeks. Counsel for applicant 

may ?ile rejoinder within one week. Call an 31.1.92, 

17.12.91. 

Nen appaørs. 

Na 4ountat has been filet deapte aaui3ra 
epporturtties. Accordngy UPt b?aro th# Qench rot 
further diroctAona on 2.3492. 

31.1.92. 
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